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File No. 10 103 12021-NCLT

6q-fi ftfq erEro-<ur,/ NATIONAL COMPANY LAw TRIBUNA\- 
=*EdT dEr, 6lif-3.

fr. d' 3i' o.qdffi' atfr lts'
6tl'Floor, Block-3,

CGO ComPlex' Lodhi Road'

r{ ftd/New Delhi- 110003

ftniorz Dated: 28th JanuarY 2o2t

ORDER

Reference order dated 25'll '2020'

The sitting days of following benches are hereby rearranged:

1.

2.

aJ.

4.

5.

This shall come into force with effect from 1 '2'2021till

Presently, the Benches shall attend the matters through'

This issues with the approval of Hon'ble Acting President' NCLT'

further order.

Video Conference'

Copy to:-

1. P.S. to Hon'ble President' National Company Law Tribunal' New Delhi'

2. Hon'ble Members, National Company Law Tribunal'

3. Secretary, National Company Law Tribunal' New Delhi

4. officers of National Company Law Tribunal, Principal. Bench, New

Derhi/Kolkata/Mumbai/chennai/Ahmedabad/Allahabad/Bengaruru/chandigarh/Guwahati
/Hyderabad/Jaipur/cuttack/ Kochi/Amaravati/ Indore' 

r ,ri-i-+-,, ^r r-nrnnra
5. PS to Joint Secretary, (Sh. Gyaneshwar Kumar Singh) Ministry of Corporate Affairs,

New Delhi.

6. NCLT web site/ Notice Board'

T.ThelnstituteofCharteredAccountantsoflndia'ITO'NewDelhi'
g. The Institute of Company Secretaries of India' ICSI' House 22' Institutional Area' Lodhi

Road, New Delhi - 110003'

9. The lnstitute of Cost Accountants of India' CMA Bhawan' 3

Road, New Delhi-110003

l0.CorporateLawAdviser,l58,BasantE,nclave,PalamRoad,NewDelhi-110057.
11. All Bar Councils'

Registrar, NCLT

Institutional Area, Lodhi

NCLT Dtt'tsion Bench

tshtt R"gh-N a1yar, Member (T)

XCl,f Ditision Bench

t Sh" R"gl* NaYYar, Ygmb* 
(T)


